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HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla the 3rd July, 2026

No. HHC/GAZ/14-413/2021.—Hon'ble the Chief Justice has been pleased to grant
ex-post- facto sanction of 07 days commuted leave w.e.f. 08-06-2026 to 14-06-2026, in favour of
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Ms. Geetika Yadav, Civil Judge-cum-JMFC, Court no. II, Mandi.

Certified that Ms. Geetika Yadav has joined the same post and at the same station from
where she proceeded on leave, after expiry of the above period of leave.

Also certified that Ms. Geetika Yadav would have continued to hold the post of Civil Judge-
cum-JMFC, Court no. II, Mandi, H.P., but for her proceeding on leave for the above period.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Dated 2nd July, 2026
No. HHC/Estt.3(463)/96-1.—05 days earned leave on and w.e.f. 08-06-2026 to 12-06-2026,
with permission to prefix Sunday fell on 07-06-2026 and suffix second Saturday and Sunday fell on
13-06-2026 & 14-06-2026, is hereby sanctioned, ex-post-facto, in favour of Smt. Monika Sood,
Court Master of this Registry.

Certified that Smt. Monika Sood has joined the same post and at the same station from
where she had proceeded on leave after the expiry of the above leave period.

Certified that Smt. Monika Sood would have continued to officiate the same post of Court
Master but for her proceeding on leave.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla 2nd July, 2026
No. HHC/Admn.16(9)74-XIII.—Hon'ble the Chief Justice, in exercise of the powers
vested in him U/S 139(b) of the Code of Civil Procedure, 1908, Section 333(1)(b) of the Bharatiya

Nagarik Suraksha Sanhita, 2023 and Rule 5(vi) of the H.P. Oath Commissioners (Appointment &
Control) Rules, 2007, has been pleased to appoint Sh. Praveen Kumar (HIM/617/2024), Advocate,
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as Oath Commissioners at Mandi, for a period of two years w.e.f. 06-07-2026, for administering
oaths and affirmations on affidavits to the deponents under the aforesaid Codes and Rules.

By order of Hon'ble the Chief Justice,

Sd/-
Registrar (Administration).

HIGH COURT OF HIMACHAL PRADESH, SHIMLA-171 001
NOTIFICATION
Shimla the 3rd July, 2026
No. HHC/GAZ/14-434/2025.—Hon'ble the Chief Justice has been pleased to grant ex-post-
facto sanction of 06 days commuted leave w.e.f. 15-03-2026 to 20-03-2026 and 02 days earned
leave for 21-03-2026 and 22-03-2026, in favour of Ms. Kirti Bhushan, Civil Judge-cum-JM, Court

no. II, Ghumarwin.

Certified that Ms. Kirti Bhushan had joined the same post and at the same station from
where she proceeded on leave, after expiry of the above period of leave.

Also certified that Ms. Kirti Bhushan would have continued to hold the post of Civil Judge-
cum-JM, Court no. II, Ghumarwin but for her proceeding on leave for the above period.

By order,

Sd/-
Registrar General.

Iy fRat=e ST f@Hme uewr
STATE ELECTION COMMISSION HIMACHAL PRADESH

smsd, Rmer-171002 Armsdale, Shimla-171002, Tel. 0177-2620152, 2620159, 2620154,
Email:secysec-hp@nic.in

NOTIFICATION
Dated the 7th July, 2026

No. SEC(F)1-40/2023-Vol-I1-9827.—Whereas the State Election Commission vide
Notification No. SEC(F)1-40/2023-Vol-11-9442, dated 05-06-2026 issued a programme for the
updation of electoral rolls of Nagar Panchayat Bir, District Kangra, Municipal Corporation Baddi,
District Solan and Municipal Corporation Una, District Una.

And whereas the Electoral Registration Officer-cum-SDO (C) Baddi apprised that a total
13216 forms for claims, objections and correction of entries have been received by the Revising
Authority and requested, that keeping in view the high volume of applications received additional
time for disposal of these applications may be granted;



5440 RO, f3HATedl Uae, 08 S[ells, 2026 /17 AT, 1948

And whereas the State Election Commission considered the matter and after due
deliberation vide Notification No. SEC(F)1-40/2023-Vol-1I-9670, dated 22-06-2026 issued a
revised programme for the updation of electoral rolls of Municipal Corporation Baddi, District
Solan wherein final publication of electoral rolls is fixed for on or before 13-07-2026;

And whereas this Commission has received many complaints of similar nature alleging
therein irregularities in preparation of electoral rolls;

And whereas the complaints were placed before the Commission and discussed at length
and the Commission is of the considered view that the purity and integrity of the electoral roll is
fundamental to the conduct of free and fair elections. The complaints received and representations
alleging irregularities in the preparation of the electoral rolls, require examination to ensure that the
electoral rolls are accurate, complete and in conformity with the applicable statutory provisions and
it is necessary to verify the complaints before proceeding with the final publication of the electoral
rolls;

Therefore, the State Election Commission in exercise of the powers vested in it under
Article 243ZA of the Constitution of India, Section 9 of HP Municipal Corporation Act, 1994 read
with Rule 14 of the HP Municipal Corporation Election Rules, 2012, hereby directs the Electoral
Registration Officer-cum-Sub-Divisional Officer (Civil), Baddi, not to publish the final electoral
roll of the Municipal Corporation, Baddi, till further orders. However, disposal of appeals
shall be completed as per programme issued vide Notification dated 22-06-2026.

Kindly acknowledge receipt and pay personal attention.

By order,

Sd/-
(ANIL KHACHI),
State Election Commissioner (H.P.).

PRINTING & STATIONERY DEPARTMENT
NOTIFICATION
Shimla-2, the 2nd July, 2026

No. P.S.D-(B) 1-7/2013-Part-I.— On the recommendation of the Departmental Promotion
Committee, the Governor, Himachal Pradesh is pleased to order the promotion of Shri Yogesh
Sharma, Superintendent-1I, Class-Il (Non-Gazetted) as Superintendent Grade-I, Group-"A"
(Gazetted) in the pay Level-16 i.e. Rs. 48700-154300 in the Department of Printing & Stationery,
H.P. on regular basis, with immediate effect.

He shall be entitled to exercise option for fixation of pay under the provisions of FR-22,
within a period of one month from the date of issue of this Notification.

The Governor, Himachal Pradesh is further pleased to order the posting of Shri Yogesh
Sharma, Superintendent-Grade-II on his promotion as Superintendent-Grade-I, Group-"A"
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(Gazetted) in O/o Controller, Printing & Stationery, Shimla-5 against vacancy. He is directed to
join his duties immediately and submit joining report to this department.

By order,

PRIYANKA BASU INGTY,
Secretary (P&S).

Before the Sub-Divisional Officer (Civil)-cum Marriage Officer, Dehra,
Distt. Kangra (H.P.)

In the matter of :

1. Rohit Sharma s/o Late Sh. Krishan Pal Sharma, r/o Village & Post Office Mahala,
Tehsil Jaswan, Distt. Kangra (H.P.).

2. Rashmi Rawat d/o Sh. Rajender Singh Rawat, r/o House No. 630, Vijay Nagar, Patiala,
Punjab, Pin Code-147 001 “Applicants.

Versus
General Public
Subject.—Application u/s 16 of Special Marriage Act, 1954, Registration of marriage.

Whereas the above said applicants submitted an application u/s 16 of Special Marriage Act,
1954. Wherein it stated that they have are solemnized their Marriage on 26-02-2017 in accordance
with Hindu Rites & Customs and now they are living together as husband and wife, thereafter.
They requested for registration of their marriage under section 16 of Special Marriage Act, 1954.

So, therefore this notice is hereby issued to the General Public and all the persons related to
them that if any person having any objection regarding the registration of above said Marriage, then
he/she may submit his/her objection in this office within 30 days from the issue of this notice,
failing which this application of marriage will be accepted & order in this regard will be issued
accordingly.

Issued on the day of

Seal. Sd/-
S.D.O. (C)-cum-Marriage Officer, Dehra,
Distt. Kangra (H.P.).

In the Court of Assistant Collector-cum-Naib Tehsildar, Bharoli,
Distt. Kangra (H.P.)-176 036

Case : Name Correction Date of Hearing : 28-05-2026

In the matter of

Kamla Devi wd/o Sh. Desh Raj, /0 Sasan, P.O. Digger, Sub-Tehsil Bharoli, Distt. Kangra
(H.P.) .. Applicants.
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Versus

General Public .. Respondent.
Application of correction of name under section 37(2) of Land Revenue Act, 1954.

Whereas, Smt. Kamla Devi wd/o Sh. Desh Raj, r/o Sasan, P.O. Digger, Sub-Tehsil Bharoli,
Distt. Kangra (H.P.) has submitted as application under section 37(2) of Land Revenue Act, 1954
along with all supportive documents such as Death Certificate, Aadhar Card, Rashan Card, Voter
ID Card, 10th Class Certificate, Pariwar Nakal & Janabandi Parcha etc. in the court of undersigned.

Wherein she stated that, her husband's name is written as Suman Kumar s/o Tarlok Chand
in the land/revenue record of Mohal Sasan, Mouza Bharoli which is wrong. Her husband's
original/correct name is "Desh Raj s/o Tarlok Chand". Therefore, she request to correct her
husband name as "Desh Raj s/o Tarlok Chand" instead of Suman Kumar s/o Tarlok Chand in the
revenue record of Mohal Sasan, Mouza Bharoli, Sub Tehsil Bharoli, as per supportive documents
enclosed by him with the application file.

Therefore, through this proclamation in gazette/leading newspaper, the general public is
hereby informed that, if any person having any objection for entry of correction in name of above
said applicant's husband may submit his/her objection in writing to this court before 27-07-2026.
No objection will be entertained after prescribed period and application will be decided
accordingly.

Given under my hand and seal of the court on dated 27-06-2026.

Seal. Sd/-
Assistant Collector 2nd Grade,
Sub-Tehsil Bharoli, Distt. Kangra (H.P.).

In the Court of Assistant Collector First Grade, Dharamshala, Tehsil Dharamshala,
Distt. Kangra (H.P.)

Case No : 712635/2026 Institution Date :31-01-2026 Peshi Date: 25-05-2026
Case Type : Name correction

Sunil Kumar s/o Sh. Karam Chand, Village Kaliara, P.O. Naganpatt, Tehsil Dharamshala,
Distt. Kangra (H.P.) .. Applicants.

Versus

Sunil Kumar s/o Sh. Karam Chand, Village Kaliara, P.O. Naganpatt, Tehsil Dharamshala,
Distt. Kangra (H.P.) .. Respondent.

yrfHT—ua A gwﬁ under section 37 of H.P. Land Revenue Act, 1954, Sunil Kumar s/o Sh.
Karam Chand, Village Kaliara, P.O. Naganpatt, Tehsil Dharamshala, Distt. Kangra (H.P.).

Sunil Kumar s/o Sh. Karam Chand, Village Kaliara, P.O. Naganpatt, Tehsil Dharamshala,
Distt. Kangra (H.P.) < 9 3fqTeld # U939 IRR f&ar g & S99 fUar &1 9 A’
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HAATS] B IO Ao § v 3 fQarr <of & Sfafe e fUdr &1 |el A bH < g
feamr 2| foRT™ 39 g% oRa O 9% o @< YA feamr faar Sy |

A T AICH & ARIA 9 AW SHar a1 FRryd Rederl & gfaa fear Sar g 6
MR Al & IWT 9 TIHI IR DS SoR g (R & d 98 fedie ang Ui
31—07—2026 39 <IIITT ¥ STATIdT T gbTaid= TUHT UaRTST NN & FHe] SURLd 8IhY
UT BR FDHAT © | AT Udl BT A AT RedTS] W GOW BRI B IMMQ UIRA BT
SIRATT | S IR PIg YaRTSl 1 AT ST |

3ot fa=ids 25—06—2026 BT A TR T AR §RT NI §aTT |

HIev FXRIRT / —
e IG AHTEAT TqH 0y,
9T, e BivTeT f20Yo |

g I7STed 1 dfeid AR, TSUIAGR 9 PRGN SUSIEDNI, TIRIEYR,
fStem wireT (fRovo)

FheAT 0 : 8204139 /2026 [ © ST USR] ARG U : 16—07—2026

SATaRET <l AT ST eedd S, Td dSidll, SIHER deNdl, dedld SariEyR, foTel
CauSIN(EVS)! - yTiT |

M ST - yforarar |

T —ST Jg USIIaRoT ST, 1969 @1 &RT 13 (3) & ABd SIH UolldRUT B URiAT—U7 |
SedER 9 4l gAQ] |

SATaRET <Al Al S Seedd Q14, Md a<lel, STHER dENdl, dedld Siarsqr, fotell
FiTer (fRo¥o) =1 S TeTard H Ui 79 & gl {6 9 amdes fhar f& w1 o= feis
05—03—1965 I T TSI, TIHER e, dedld SHAREYR, el wiTer (f2o¥o) U™ d=maa
TR ¥ B3T 2 | IR ASAAE] & HRUT WX SH P YSIhRl WX BRarall 1 g {6l gRar
P TSGR F ST B USTHRYT T GARIT WiIdR & 3ff¥eld H gl el dRar AT & | 31t Uiy
AT & AIH | AU ST BT USRI B B AR TM JaId HIaR DI IR HRaT
EIESIR

31 gfefar & afrde WdR HRA Y 9 $IABR A GGl g TRYNN gRT AH Sl
B gfad fear smar € 6 e oA aafad &1 wfshar Srrawar <dl g3 i dee9d |/, Ta
IS, SIHER Texell, dedid SraeqR, ot wimer (fBovo) &1 &+ fadid 05—03—1965 @&
TSR R PIg Sok AT TARIST & a1 98 STTeAds AT Ihlaidd dRg UM 16—07—2026 T
QU8R 02.00 §o1 BIOR 3TETeld BIBR 30T Sk AT TARIST UST R AHhdT & a1g amrg uehh fodt
a7 BT ISR UG QRIS F AT SN ST GOIBRT PR D MM YA USRS
I {g UM AT AR BT UIRT B Ay S |
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I8 TWBR N BWIER g HIBR 37Teld A 3ol 3% 24—06—2026 P ST §aTT |

AER | BETR / —
AIY AR,

SRR, forerr wivrer (fRovo) |

9 ITSTed HeRId FTedr W oofl, dedieer saftsyR, frer wimer (fgovo)
g0 o : 04 /<8 /2025 S govil ARG U 21—-07—2026

3l |ty g Arfear g s faerer <™, T felee, SIheR d dedla SaigyR, el
®iTer (fRoo)
ogTet |

M ST © fIaTERToT |

vy —8Tal fee™, dEdd SIrEyR, ST wiTer (fRodo) H umell oruei i | Wi a1y
RIS JffWerd H f2Arerdl Uael ofs Yoy Uae 1954 ©RT 38 (31) @ d8d offid & Sowil
IR YA |

A TG 9 RGN FIAER HRAT dN |

SRIFT vy & F=4 3 & Gy g wifear ga i faerer /9, Ta gered, SIheR g
Jedlel SARIEYR, Tl wiTsT ([ZoWo0) =1 W@ UeT B8Id) Uil @ § #-1 Wel Siifd IHR U
MCIg © URT] "Bl $Belgd & o Rebre d A0 Siifcl TR SR SUSIT H1ed Teld &9l 83 @ |
3 il 9 J(UAl ST TAR AR IUSI Wels & ol araed fhar &, wefl o AgTe dered d
AU S G TRIG B B dedld BRI JolgR & IR 439 § il @l S e8RS
SIS ¥eIS Ses T8 & | ok el <IRred & AegH | STUR Wi B GO & AQY YTy
ORGSR feHy BT SR HRaT Ared ¢ |

31 wreil ®1 e WHR B U S STER & YAl ARl 9 IO & ARIH o
gfcraTal 3 ST B giud fear Siar © 6 afe {6 afed &1 781a @erd & Iokd Rers
¥ ogefl &1 I 99R SUGIfd $1ed b g9 Wifd gEaR 3R SUGd 9l o) aR Blg
IR/ YaRTSl 81 df 98 faids 21—07—2026 HI FHI 02.00 Io1 IR IMETSId BIHR AU IR AT
RIS URT R |HhdT & | AT 98[Ol dRIE U {5l fhed T IoR T UaRtsl A Gl
ST 4 SURIGT SUGA GO & JATQY Fafd T IR B R fEdh bl IR AR 2y
ST |

g IABR AIER T G WX BRIER ¥ 319l Q1% 23—06—2026 BT SRI BT |

AR | FXATEIRT / —
TEId FaTEAT H Ioft, TEdeier,
SARIEYR, Telm ST (f2oWo) |
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9 IcTaAd Hed |Hreal Yo oofl, aedier deg, fotem #vet (fRowo)

iRt Ho ARRY ARGIRAT ST aRIkg iy
27 / 2025 05—07—2025, 05—08—2025 28—08—2026

faere <dl g3 7 wia M BT ol oy, M, ARl SdER 99, dgdid dog, Rtelm
AU, fZovo - TR |

JMH STdT el |

g1 —UF IMER BT H M 9 99 Al g6l B IR 3IAER FHER 5 /AT JA74] |

foers <dt g 7 wia M g o oy, YW, ARl SeeR 999, agdid deg, e
HuEl, f2090 7 S <TG H URMA-UF YOR &R IJ8 faed fbar & & uiltir &1 9m s
<4l A WA M BT Ul O] XM O Al 01—-01—1959 ST b MER ®T1s H Told <ol g%
2| IR I UEd g @ IRAR IRReR H Wit w1 A e < g wIa W g go
S M g 91 fAf 15—01—1960 HEI Tof @ | SAfely WIfAT &1 9™ MR & # I8 <dl
Tl SR X G o fafdr 15—-01—1960 W& gof Bl ST |

SIRIFT URAT—U5 & Fe4 H 39 Sdl Bl 39 SIIER T3] G4l g R[G5 & Agq |
Jiaa fear omar § 6 iR &l afed &1 Saa umidiar &1 9™ R $1e 9 f98re <dl uel
SRR M G O A 15—-01—1960 o1 {1 SM IRT BIS IR G TaRIST 81 I 98 J4Tefd a1
JHTATH YT YARISl 39 IR H I 28—08—2026 DI UTK: 11.00 dof ¥ Jd IURT BN
YR PR Adhd © | FREd /@ & SRM Big W SR/ UARIS 9 A DI GRA H 39 S &
f0hg THaRBT HRIAR! M H <l SITel |

Yz gRAelR 3T S 28—04—2026 ®I BTAR BWER d ARG I gRT SR &y
RRIN

AER | FEIRT / —
TS AHTEAT TH 0y,
gz, foretr #ust (fRovo) |

9 JIQTed IS HATEdT HgH Hofl, T $ARsy, ot kAR (fRovo)

FHaAl IHTRT, 918 0 06, UiaeT Aled, ften AR (fBovo) et |

ERIE

JMH STdT el |

Y—RTRG AR, 1954 Bl GRT (37) B Ted IO BTSN H A GORIT I |

oI el YHERT, ars [0 06, UideT Hifed, tem RRAR (fRodo) o 3r&Tad o H urei=—u=
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HI FAHel STHIE] ATl 2023—24 AIST T, Fhel URaR IR, il maR wrs, fHafe
UEAM U, el Aicihac Ufd, I UHT SfTSR, UM dlS, [UYY—UF AiEd oIReR e fdHar
2 &% gear ga g & Iora Ravfs § wreff &1 AW Tad & 7, Sidte il & gafds Sa@
M URId BHRAN T FAl b AHT Ao (e gF S 5w 9% o [ 7| sfded A faed
fpar & f dcaR g9 g1 & IO RIS H SHHT 7 o [hal I |

IE H9e I&Ted B H BFA g RUC 8q S g GIET DI ol g | gardd
RUIE &g ST 3PS AASH B M YSdR g T & BRTSNd ATl H Hiel M 8 Sl
TAd Tof & UReg a1 AIdl B uram 137 s ureff &1 921 74 7oiig Rig g3 0 9% S
= Rig 8 T 7oiid Rig 9 Siefl M b € @afdd & A € | e 98 TRRER 31S @
T e ¢ | o Uil &1 A Aeid g 9% Hiel I JF 9% 9% o g T9l B an
Pl BT PIs IOR/TRIS & df g8 fafr 25—07—2026 &I UTd: 11.00 991 TP JqdT 349 Al 9
gd el 1 BRI fGaw # STATela / GahTeld BISR JATHR 3TUAT TARTS Gol HRdl Fabdll & =T
9 [0 T @I W YaRTo U 9 B9 @ JRA A Uil B A BRI AT H GO R D
3aer uIiRd &R Ay g |

T 3T ISl fIATH 24—06—2026 P X FKIER g HISR Ald SR 83l ¢ |

AIER | TR / —
WEIS FHTEA! UUH 8707,
e HFRS, Rter RRAR (fRowo) |

CHANGE OF NAME

I, Sunita w/o Sh. Kuldeep Shyam, r/o Village Nagadhar Khuni Panoli (17/1), Kharahan,
Shimla (H.P.)-171 213 hereby declare that I have changed my minor son’s name from Ragval
Shyam (Old Name) to Rijval Shyam (New Name). All concerned please may note.

SUNITA

w/o Sh. Kuldeep Shyam,

r/o Village Nagadhar Khuni Panoli (17/1),
Kharahan, Shimla (H.P.)-171 213.

CHANGE OF NAME

I, Anju w/o Sh. Govind Kumar, r/o Village Harnah, P.O. Manjholi, Tehsil Kupvi, Distt.
Shimla (H.P.)-171 217 declare that I have changed my son’s name from Manky (Previous Name) to
Mayank Sharma (New Name). All concerned please may note.

ANJU

w/o Sh. Govind Kumar,

r/o Village Harnah, P.O. Manjholi,

Tehsil Kupvi, Distt. Shimla (H.P.)-171 217.
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CHANGE OF NAME

I, Rajesh Kumar s/o Sh. Manohar Lal, r/o Village Anu Kalan, P.O. Hamirpur, Tehsil
Hamirpur, Distt. Hamirpur (H.P.) declare that I have changed my name from Rajesh Soni to Rajesh
Kumar. I shall be known as Rajesh Kumar for all purposes in future. All concerned please note.

RAJESH KUMAR
s/0 Sh. Manohar Lal,

r/o Village Anu Kalan, P.O. Hamirpur,
Tehsil Hamirpur, Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Bhisham Singh s/o Sh. Sunder Singh, r/o Village Diudi, P.O. Pekha, Tehsil Chirgaon,
Distt. Shimla (H.P.)-171 208 declare that I have changed my name from Bhushan Singh (Previous
Name) to Bhisham Singh (New Name). All concerned please may note.

BHISHAM SINGH

s/o Sh. Sunder Singh,

r/o Village Diudi, P.O. Pekha,

Tehsil Chirgaon, Distt. Shimla (H.P.)-171 208.

CHANGE OF NAME

I, Babu Ram s/o Sh. Hira Singh, r/o Sanohat (90), Distt. Sirmaur (H.P.) declare that I have
changed my minor son’s name from Adtya to Aditya. Please note all concerned for further.

BABU RAM
s/o Sh. Hira Singh,
r/o Sanohat (90), Distt. Sirmaur (H.P.).

CHANGE OF NAME

I, Sharda Devi w/o Sh. Budhi Ram, r/o Vill. & P.O. Nirmand, Tehsil Nirmand, Distt. Kullu
(H.P.)-172 023 declare that I have changed my minor daughter’s name from Ashmita to Asmita
Choudhary. Please note all concerned for further.

SHARDA DEVI

w/o Sh. Budhi Ram,

r/o Vill. & P.O. Nirmand,

Tehsil Nirmand, Distt. Kullu (H.P.)-172 023.
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CORRECTION OF NAME

I, Rakesh Kumar s/o Sh. Ra Dass, r/o Vill. Bharoi, P.O. Rouri, Tehsil & Distt. Shimla
(H.P.) declare that my son’s name has been wrongly entered in his Aadhar Card as Dikshit,
whereas his correct name is Dixit Kumar. All concerned please may note.

RAKESH KUMAR

s/0 Sh. Ra Dass,

r/o Vill. Bharoi, P.O. Rouri,
Tehsil & Distt. Shimla (H.P.).

CHANGE OF NAME

I, Ajay Pal s/o Sh. Jagdish Chander, r/o Village & P.O. Basaral, Tehsil Nadaun, Distt.
Hamirpur (H.P.) declare that I have changed my minor son’s name from Adtiya Chaudhari to
Aditya Choudhary. He shall be known as Aditya Choudhary for all purposes in future. Please note.

AJAY PAL

s/o Sh. Jagdish Chander,

r/o Village & P.O. Basaral,

Tehsil Nadaun, Distt. Hamirpur (H.P.).

CORRECTION OF NAME

I, Sonu s/o Sh. Khem Chand, r/o Vill. Dhar, P.O. Gushaini, Tehsil Banjar, Distt. Kullu
(H.P.) declare that my name is wrongly entered as Sanu Dev in my Aadhar Card. Now, I intend to
correct my name as Sonu in my Aadhar Card. Concerned note it.

SONU

s/o0 Sh. Khem Chand,

r/o Vill. Dhar, P.O. Gushaini,
Tehsil Banjar, Distt. Kullu (H.P.).

CORRECTION OF NAME

I, Sange Tsering s/o Sh. Rinchin Khandu, 1/0 Jonang Tokten Phuntosk Choeling, Bhuddhist
Monastery, Dhingu Mandir Road, Sanjauli, Shimla (H.P.)-171 006 declare that in my Aadhar Card,

my father’s name is wrongly entered as Rinchin Tsering, which should be corrected as Rinchin
Khandu. Please correct this.

SANGE TSERING

s/0 Sh. Rinchin Khandu,

r/0 Jonang Tokten Phuntosk Choeling,
Bhuddhist Monastery, Dhingu Mandir Road,
Sanjauli, Shimla (H.P.)-171 006.
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CHANGE OF NAME

I, Harsh Chaudhary s/o Sh. Babu Ram Chaudhary, r/o CTC Dhar Kanaitan (336), P.O.
Dhakriana, Sub-District Krishangarh, District Solan (H.P.) declare that I have changed my name
from Harsh Chaudhary to Harsh Choudhary. All concerned please note for further.

HARSH CHAUDHARY

s/o Sh. Babu Ram Chaudhary,

r/o CTC Dhar Kanaitan (336), P.O. Dhakriana,
Sub-District Krishangarh, District Solan (H.P.).

CHANGE OF NAME

I, Nagendra Kumar Sah s/o Sh. Umesh Sah, r/o Saidpura, Saidpura Siwan, Bihar-841 439,
presently residing at H. No. 1, Vijay Nagar, Totu, Tehsil Shimla (Rural), District Shimla-171 011

declare that I have changed my minor son's name from Surjeet Kumar (Old Name) to Sujeet Kumar
(New Name). All concerned may please note.

NAGENDRA KUMAR SAH

s/0 Sh. Umesh Sah,

r/o Saidpura, Saidpura Siwan, Bihar-841 439,
presently residing at H. No. 1, Vijay Nagar, Totu,
Tehsil Shimla (Rural), District Shimla-171 011.

CHANGE OF NAME

I, Lachhman Singh s/o Sh. Balak Ram, r/o V.P.O. Mandal, Tehsil Balh, Mandal (202),
Mandal Mandi, Mandi (H.P.)-175 021 declare that I have changed my name from Laxman Singh to
Lachhman Singh in my Aadhar Card No. 7765 5262 3749. All concerned please note.

LACHHMAN SINGH

s/o Sh. Balak Ram,

r/o V.P.O. Mandal, Tehsil Balh,
Mandal (202), Mandal Mand;i,
Mandi (H.P.)-175 021.

CORRECTION OF NAME

I, Prakash Chand s/o Sh. Sohan Singh, r/o Village Jol, P.O. Kapahara, Tehsil Ghumarwin,
District Bilaspur (H.P.) declare that my minor son's name is wrongly recorded as Anju Kumar in
his Aadhar Card No. 4755 1680 0713, whereas, his correct name is Anuj Kumar. Anju Kumar &
Anuj Kumar is same person. All concerned please note.

PRAKASH CHAND

s/o Sh. Sohan Singh,

r/o Village Jol, P.O. Kapahara,

Tehsil Ghumarwin, District Bilaspur (H.P.).



5450 RIS103, fEArel Uasl, 08 ells, 2026 /17 379TG, 1948
CORRECTION OF NAME

I, Reshma Devi w/o Sh. Rishi Kant, r/o Village Thamani Upperli, P.O. Sour, Tehsil Barsar,
District Hamirpur (H.P.) declare that in my PAN Card my name is wrongly entered as Baby.
Whereas, my correct name is Reshma Devi. All concerned please note.

RESHMA DEVI

w/o Sh. Rishi Kant,

r/o Village Thamani Upperli, P.O. Sour,
Tehsil Barsar, District Hamirpur (H.P.).

CHANGE OF NAME

I, Sushil s/o Sh. Sardar Singh, r/o V.P.O. Jhagtan, Tehsil Jubbal, District Shimla (H.P.)-
171 216 declare that I have changed my daughter's name from Manvi Subreta (Previous Name) to
Manvika Subreta (New Name). All concerned may please note.

SUSHIL

s/o Sh. Sardar Singh,

r/o V.P.O. Jhagtan, Tehsil Jubbal,
District Shimla (H.P.)-171 216.

CORRECTION OF NAME

I, Vishal Thakur s/o Sh. Ram Lok, r/o Village Dasora Majra (196), P.O. Barotiwala, Tehsil
Baddi, District Solan (H.P.) declare that in my daughter's Aadhar Card her name has been wrongly
mentioned as Baby Girl instead of her correct name Divyanshi Thakur. All concerned please note.

VISHAL THAKUR

s/o Sh. Ram Lok,

r/o Village Dasora Majra (196), P.O. Barotiwala,
Tehsil Baddi, District Solan (H.P.).

CHANGE OF NAME

I, Sher Singh s/o Sh. Harish Chander, r/o Village Gatrawag, P.O. Talyahar, Tehsil Sadar,
District Mandi (H.P.) declare that I have changed my name from S.S. Guleria to Sher Singh.

SHER SINGH

s/0 Sh. Harish Chander,

r/o Village Gatrawag, P.O. Talyahar,
Tehsil Sadar, District Mandi (H.P.).



RIo1Y=, fHTerel Uasl, 08 S[ells, 2026 /17 AT, 1948 5451
CHANGE OF NAME

I, Bindra w/o Sh. Sewak Ram, r/o Village Nalu, P.O. Jaidevi, Tehsil Sundernagar, District
Mandi (H.P.)-175 031 declare that the deponent have changed her name from Hafsa Begum to
Bindra for all purposes.

BINDRA

w/o Sh. Sewak Ram,

r/o0 Village Nalu, P.O. Jaidevi,

Tehsil Sundernagar, District Mandi (H.P.)-175 031.

CHANGE OF NAME

I, Jamna Devi w/o Sh. Baldev Singh, r/o H. No. 259, Ward No. 10, Kahudhar, P.O.
Dhalpur, Tehsil & District Kullu (H.P.). I have changed my name from Jamuna Devi to Jamna Devi
for all future purposes. All concerned please note.

JAMNA DEVI

w/o Sh. Baldev Singh,

r/o H. No. 259, Ward No. 10, Kahudhar,
P.O. Dhalpur, Tehsil & District Kullu (H.P.).

CORRECTION OF NAME

I, Kamal Singh s/o Sh. Vijay Singh, r/o Village Bhadret, P.O. Bhapral, Sub-Tehsil Bharari,
District Bilaspur (H.P.) declare that in my son's Aadhar Card No. 8629 0529 8687, his name is
wrongly entered as Rishabh Thakur. His correct name is Rishav. All concerned please note.

KAMAL SINGH

s/0 Sh. Vijay Singh,

r/o Village Bhadret, P.O. Bhapral,
Sub-Tehsil Bharari, District Bilaspur (H.P.).

CHANGE OF NAME

I, Anita aged 51 years w/o Sh. Jiya Lal, r/o Village & P.O. Balera, Tehsil Arki, District
Solan (H.P.) declare that prior to my marriage, my name was Neeta Devi, following the marriage, |
have changed my name from Neeta Devi to Anita. Both names Neeta Devi and Anita refer to the
same woman and I wish to be known by both names in future. All concerned parties please take
note.

ANITA

w/o Sh. Jiya Lal,

r/o Village & P.O. Balera,

Tehsil Arki, District Solan (H.P.).
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CORRECTION OF NAME

I, Raj Kumar s/o Sh. Sangaru Lal, r/o Khushi Ram Niwas, Near Shiv Mandir, Sangti (3/13),
P.O. Chaili, Tehsil & District Shimla (H.P.)-171 005 declare that in the Birth Certificate of my son,
who was born at Kamla Nehru Hospital (KNH), Shimla, his name has been wrongly entered as
"Kavya" and his mother's name has been wrongly entered as "Sonu". Whereas, the correct name of
my son is "Kavyansh" and the correct name of his mother is "Sonu Kumari".

RAJ KUMAR

s/o Sh. Sangaru Lal,

r/o Khushi Ram Niwas,

Near Shiv Mandir,Sangti (3/13), P.O. Chaili,
Tehsil & District Shimla (H.P.)-171 005.

CHANGE OF NAME

I, Indira Kumari (New Name) w/o Sh. Hira Singh, r/o Village Jarai Ghareen, P.O. Makrog,
Tehsil Chopal, District Shimla-171 211 declare that I have changed my name from Indu Kumari
(Old Name) to Indira Kumari (New Name). All concerned may please note.

INDIRA KUMARI

w/o Sh. Hira Singh,

r/o Village Jarai Ghareen, P.O. Makrog,
Tehsil Chopal, District Shimla-171 211.

CORRECTION OF NAME

I, Aman Sharma aged about 18 years s/o Sh. Manoj Sharma, r/o Village Haloon, P.O.
Thural, Tehsil Thural, Distt. Kangra (H.P.)-176 107 declare that as per my Aadhar Card & PAN
Card my father's name is Manoj Sharma but in my 10th Class Marksheet (CBSE) my father's name
has been entered as Manoj Kumar instead of Manoj Sharma. My father's true and correct name is
Manoj Sharma. All concerned please may note.

AMAN SHARMA

s/0 Sh. Manoj Sharma,

r/o Village Haloon, P.O. Thural,

Tehsil Thural, Distt. Kangra (H.P.)-176 107.

CORRECTION OF NAME

I, Ramkali w/o Sh. Sanjeev Kumar, r/o V.P.O. Bharolian Khurd, Tehsil & District Una
(H.P.) hereby declare that my daughter's name has been wrongly recorded as Daughter of Ramkali
in Aadhar Card No. 4881 4881 6964. Her correct name is Aanchal. All concerned please may note.

RAMKALI

w/o Sh. Sanjeev Kumar,

r/o V.P.O. Bharolian Khurd,
Tehsil & District Una (H.P.).
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CHANGE OF NAME

I, Niketna (New Name) d/o Sh. Muni Lal, r/o 63, Kanswala, Parnoo, Arki, Distt. Solan
(H.P.)-171 102 declare that I have changed my name from Niketan (Previous Name) to Niketna

(New Name). All concerned please may note.
NIKETNA
d/o Sh. Muni Lal,

r/o 63, Kanswala, Parnoo, Arki,
Distt. Solan (H.P.)-171 102.

CORRECTION OF NAME

I, Septi Devi w/o Sh. Prem Chand, r/o Ward No. 1, Village Sohad, P.O. Khokhan, Tehsil

Bhunter, Distt. Kullu (H.P.) declare that my name is wrongly entered as Sevti Devi in my Aadhar
Card . Now, I intend to correct my name as Septi Devi in Aadhar Card. Concerned note it.

SEPTI DEVI

w/o Sh. Prem Chand,

r/o Ward No. 1,

Village Sohad, P.O. Khokhan,

Tehsil Bhunter, Distt. Kullu (H.P.).

CHANGE OF NAME

I, Suseela Devi w/o Sh. Anant Ram, r/o Village Kariyala, P.O. Kathiana, Tehsil Barsar,
Distt. Hamirpur (H.P.) declare that I have changed my name from Susheela Devi to Suseela Devi. |
shall be known as Suseela Devi for all purposes in future. All concerned please note.
SUSEELA DEVI
w/o Sh. Anant Ram,

r/0 Village Kariyala, P.O. Kathiana,
Tehsil Barsar, Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Vivek Sharma s/o Sh. Jivan Prabhat, r/o Vikas Traders Rohru, P.O. & Tehsil Rohru, Distt.
Shimla (H.P.)- 171 207 declare that I have changed my son's name from Basu (Previous Name) to
Basu Sharma (New Name). All concerned please may note.

VIVEK SHARMA

s/o Sh. Jivan Prabhat,

r/o Vikas Traders Rohru,
P.O. & Tehsil Rohru,
Distt. Shimla (H.P.)- 171 207.
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CHANGE OF NAME

I, Ishwari w/o Late Sh. Dal Bahadur, r/o Village Gyari, P.O. Kanthali, Tehsil Chirgaon,
Distt. Shimla (H.P.)-171 208 declare that I have changed my daughter's name from Kareshma
(Previous Name) to Krishma (New Name). All concerned please may note.

ISHWARI

w/o Late Sh. Dal Bahadur,

r/o Village Gyari, P.O. Kanthali,

Tehsil Chirgaon, Distt. Shimla (H.P.)-171 208.

CHANGE OF NAME

I, Maheshwar Singh Thakur s/o Sh. Hukam Singh, r/o V.P.O. Arki, Tehsil Arki, Distt. Solan
(H.P.)-173 208 declare that I have changed my name from Maheshwar Singh to Maheshwar Singh
Thakur. All concerned please may note.

MAHESHWAR SINGH THAKUR
s/o Sh. Hukam Singh,

r/o V.P.O. Arki, Tehsil Arki,

Distt. Solan (H.P.)-173 208.

CHANGE OF NAME

I, Kamal Kishor s/o Sh. Ashok Kumar, r/o Kuftu, Thalere Ki Ber, Distt. Sirmaur (H.P.)
declare that I have changed my minor son's name from Baby one of Karuna to Saksham Thakur.
Please note all concerned for further.

KAMAL KISHOR

s/o Sh. Ashok Kumar,

r/o Kuftu, Thalere Ki Ber,
Distt. Sirmaur (H.P.).

CHANGE OF NAME

I, Premila Devi w/o Sh. Bali Ram, r/o Village Ser, P.O. Mehal, Tehsil Bhoranj, Distt.
Hamirpur (H.P.) declare that I have changed my name from Pramila Devi to Premila Devi. I shall
be known as Premila Devi for all purposes in future. All concerned please note.

PREMILA DEVI

w/o Sh. Bali Ram,

r/o Village Ser, P.O. Mehal,

Tehsil Bhoranj, Distt. Hamirpur (H.P.).
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CORRECTION OF NAME

I, Tilak Raj aged 40 years s/o Shri Ishwar Das, am a permanent r/o Village Bodarballa, Post
Office Sakout, Tehsil & District Kangra (H.P.) hereby declare that my daughter's name has been

erroneously recorded as baby one of Kamna in her Aadhar Card, whereas, her correct name is
Anaya. Please take note of this.

TILAK RAJ

s/o0 Shri Ishwar Das,

r/o Village Bodarballa,

Post Office Sakout, Tehsil & District Kangra (H.P.).

CORRECTION OF NAME

I, Uma Shankar s/o Sh. Tek Chand, Village & P.O. Pokhi, Tehsil Karsog, District Mandi
(H.P.) declare that my son's name Bhavnesh is wrongly entered in the Aadhar Card. Whereas my
son's correct name is Bhuvnesh Sharma. This should be corrected. All concerned please note.

UMA SHANKAR

s/o0 Sh. Tek Chand,

Village & P.O. Pokhi,

Tehsil Karsog, District Mandi (H.P.).

CORRECTION OF NAME

I, Kumari Suman w/o Sh. Rajesh Kumar Thakur, r/o Khullar Niwas, Kanlog, Tehsil & Distt.
Shimla (H.P.)-171 001 declare that in my Aadhar Card my name is wrongly entered as Suman
Thakur which should be corrected as Kumari Suman. Please correct this.

KUMARI SUMAN

w/o Sh. Rajesh Kumar Thakur,

r/o Khullar Niwas, Kanlog,

Tehsil & Distt. Shimla (H.P.)-171 001.

CORRECTION OF NAME

I, Manoj s/o Sh. Mishri Lal, r/o Kapoor Niwas, Ambedkar Colony, P.O. Dhalli, Tehsil &
District Shimla (H.P.) declare that my son's name in his Aadhar Card have wrongly been entered
as Prince whereas, his correct name is Prince Kumar. Concerned note.

MANOJ

s/o Sh. Mishri Lal,

r/o Kapoor Niwas, Ambedkar Colony,

P.O. Dhalli, Tehsil & District Shimla (H.P.).
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CORRECTION OF NAME

I, Raj Kumar s/o Sh. Ninda Ram, r/o Village Balahani, Post Office Choridhar, Tehsil
Karsog, District Mandi (H.P.) declare that correct name of my daughter is Anshika which is
wrongly entered as Ashika in her Aadhar Card. Concerned please note.

RAJ KUMAR

s/o Sh. Ninda Ram,

r/0 Village Balahani, Post Olffice Choridhar,
Tehsil Karsog, District Mandi (H.P.).

CHANGE OF NAME

I, Lekh Raj s/o Sh. Prem Singh, r/o Village Bari Bhu Pandha (385), Sirmaur (H.P.) declare
that I have changed my minor son's name from Baby one of Mamta to Shivansh Bhardwaj. Please
note all concerned for further.

LEKH RAJ

s/o Sh. Prem Singh,

r/o0 Village Bari Bhu Pandha (385),
Sirmaur (H.P.)

CHANGE OF NAME

I, Yuvraj Pathania (new name) s/o Sh. Karan Singh Pathania, r/o Ramesh Cottage, near
Boundary Chotta Shimla-171 002, Tehsil and Distt. Shimla (H.P.) declare that I have changed my
name from Yuvaraj Singh & Yuvraj Singh (previous name) to Yuvraj Pathania (new name). All
concerned please may note.

YUVRAJ PATHANIA

s/o Sh. Karan Singh Pathania,

r/o Ramesh Cottage, near Boundary,
Chotta Shimla-171 002,

Tehsil and Distt. Shimla (H.P.).

CHANGE OF NAME

I, Sunita Kumari age 49 years w/o Sh. Rajgeer Singh, r/o Village Devgarh, P.O.
Cholangarh, Tehsil Sandhole, Distt. Mandi (H.P.) declare that I have changed my name from
Sunita Devi (previous name) to Sunita Kumari (new name). All concerned may please note.

SUNITA KUMARI

w/o Sh. Rajgeer Singh,

r/o Village Devgarh, P.O. Cholangarh,
Tehsil Sandhole, Distt. Mandi (H.P.).
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CHANGE OF NAME

I, Pooja Devi w/o Sh. Anil Kumar, r/o Village Dudhana, P.O. Dudhana, Tehsil Hamirpur,
Distt. Hamirpur (H.P.) declare that in birth Certificate of my minor son his name & my name is
wrongly entered as Abhinav & Pooja respectively. Whereas, correct name of my son is Abhinav
Kumar & my correct name is Pooja Devi. All concerned please note.

POOJA DEVI

w/o Sh. Anil Kumar,

r/o Village Dudhana, P.O. Dudhana,
Tehsil Hamirpur, Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Dikshu w/o Sh. Pankesh, r/o Village Kiterwari, P.O. Kawar, Tehsil Dodra Kawar, Distt.
Shimla, Himachal Pradesh-171 221 declare that I have changed my name from Diksha (previous
name) to Dikshu (new name). All concerned please may note.

DIKSHU

w/o Sh. Pankesh,

r/o Village Kiterwari, P.O. Kawar,

Tehsil Dodar Kawar,

Distt. Shimla, Himachal Pradesh-171 221.

CHANGE OF NAME

I, Yatin Sharma s/o Sh. Harish Kumar, r/o Village Palthi, P.O. Kot Beja, Tehsil Kasauli,
Distt. Solan (H.P.) declare that my father's name in my Matric & 10+2 Certificates have been

wrongly entered as Harish Kumar Sharma whereas, his correct name is Harish Kumar. Concerned
note.

YATIN SHARMA

s/o Sh. Harish Kumar,

r/o Village Palthi, P.O. Kot Beja,
Tehsil Kasauli, Distt. Solan (H.P.).

CHANGE OF NAME

I, Vesu Devi w/o Sh. Jharu Ram, r/o Vill. Kiyari, P.O. Padshal (106), Tehsil Kotkhai, Distt.
Shimla, Himachal Pradesh-171 202 declare that I have changed my name from "Vesu Devi"
(89 <) to Brasu Devi "(3%% <d1)". Please note all concerned for further.

VESU DEVI

w/o Sh. Jharu Ram,

r/o Vill. Kiyari, P.O. Padshal (106), Tehsil Kotkhai,
Distt. Shimla, Himachal Pradesh-171 202.
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CHANGE OF NAME

I, Mohammad Kazim s/o Sh. Gulam Abass, /0 House No. 3, Chhoti Masjid, Krishna
Bhawan, Sanjauli, Shimla (H.P.)-171 006 hereby declare that I have changed my name from
Mommad Kazim (old name) to Mohammad Kazim (new name). All concerned please note.

MOHAMMAD KAZIM

s/0 Sh. Gulam Abass,

r/o House No. 3, Chhoti Masjid,
Krishna Bhawan, Sanjauli,
Shimla (H.P.)-171 006.

CHANGE OF NAME

I, Sanjeev Kumar s/o Sh. Kewal Krishan, r/o V.P.O. Nagnoli, Tehsil & Distt. Una,
Himachal Pradesh-177 208 declare that I want to change my minor daughter's name from Baby two
of Praveen Devi to Ridhita Kumari in Aadhar No. 5830 7153 0420. All concerned please note.

SANJEEV KUMAR

s/o0 Sh. Kewal Krishan,

r/o V.P.O. Nagnoli,

Tehsil & Distt. Una,
Himachal Pradesh-177 208.

CHANGE OF NAME

I, Sakuntla Devi w/o Sh. Parkash Chand Chopra, r/o Village Bari, P.O. Bari, Tehsil
Hamirpur, Distt. Hamirpur (H.P.) declare that I have changed my name from Shankutla Devi to

Sakuntla Devi. I shall be known as Sakuntla Devi for all purposes in future. All concerned please
note.

SAKUNTLA DEVI

w/o Sh. Parkash Chand Chopra,

r/o Village Bari, P.O. Bari,

Tehsil Hamirpur, Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Rakesh Kumar s/o Sh. Sita Ram, r/o Village Lal Singi, P.O. Rainsary, Tehsil & Distt. Una

(H.P.) hereby declare that I have changed my son's name from Devarsh to Devarsh Choudhary. All
concerned may please note.

RAKESH KUMAR

s/o Sh. Sita Ram,

r/o Village Lal Singi, P.O. Rainsary,
Tehsil & Distt. Una (H.P.).
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CHANGE OF NAME

I, Youdon w/o Sh. Tenzin Chodan, r/o House No. 17, Tibetan Colony, Nabha House, Tehsil
& Distt. Shimla (H.P.)-171 004 declare that in my daughter's Aadhar Card her name is wrongly
entered as Sonam d/o Sh. Bablu and Address entered as Dihari (424), Solan H.P-173 215. Whereas
my daughter's correct name is Sonam Chukey d/o Sh. Tenzin Chodan. Please correct this.

YOUDON

w/o Sh. Tenzin Chodan,

r/o House No. 17, Tibetan Colony, Nabha House,
Tehsil & Distt. Shimla (H.P.)-171 004.

CORRECTION OF NAME

I, Mehak Chauhan aged about 19 years d/o Sh. Naresh Kumar, r/o Village Sojha, P.O.
Behli, Tehsil Sunder Nagar, Distt. Mandi (H.P.)-171 302 declare that my sister namely Damini d/o
Naresh Kumar in her Aadhar Card bearing Aadhar No. 7775 4241 2063 her name is entered/
recorded as Damani but in her school records her name is recorded/entered as Damini. That my
sister's correct name is Damini. All concerned please may note.

MEHAK CHAUHAN

d/o Sh. Naresh Kumar,

r/o Village Sojha, P.O. Behli,

Tehsil Sunder Nagar, Distt. Mandi (H.P.)-171 302.

CORRECTION OF NAME

I, Indu Chauhan d/o Late Sh. Jai Nand, r/o Village Chethla, P.O. Jais, Tehsil Theog, Distt.
Shimla (H.P.) aged about 57 years do hereby solemnly declare on oath that my name was Indu
Chauhan before marriage. After my marriage, the surname was changed into Kashyap. Now, I have
sought divorce from my husband. So, I want to change my surname into Chauhan. My name be
corrected as Indu Chauhan. That the correct name of my deceased father is Jai Nand. But due to
some mistake, the name is written as Jai Chand in the passport. The name of my deceased father be
corrected as Jai Nand.

INDU CHAUHAN

d/o Late Sh. Jai Nand,

r/o Village Chethla, P.O. Jais,
Tehsil Theog, Distt. Shimla (H.P.).

CHANGE OF NAME

I, Susheel Kumar (new name) s/o Sh. Om Partap, r/o Kesar Bagh Colony, Palampur, Tehsil
Palampur, Distt. Kangra (H.P.)-176 061 declare that I have changed my name from Susheel
(previous name) to Susheel Kumar (new name). All concerned please may note.

SUSHEEL KUMAR

s/o Sh. Om Partap,

r/o Kesar Bagh Colony, Palampur,

Tehsil Palampur, Distt. Kangra (H.P.)-176 061.



5460 RIoT93, fEAre Uael, 08 Jellg, 2026 /17 37IG, 1948

e, Jgo1 9T ore AW, fedrad uaw, RMd—s5 gRT gfed dor ys1iee
golagiid BXEIRd oY=, dE¥TSC hitps:/rajpatra.hp.gov.in TR IUTT & TaH IiFerngd FIfud fdar 51 |aahr 2|




		2026-07-08T16:47:34+0530
	DAYA NAND SHARMA




